IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Applicatio |Case No.

Date 05.05.2022
T . "
Cour iejec
t
Fee Statu
‘ s

PRAMOD

1 RANJAN 30037/202 05.05.2022 |BLAPL/10408/2021 10 C
BEHERA

2 M. K. PANDA 20038/202 05.05.2022 |WPC(OAC)/4076/2013 |10 C

3 GAGAN ROUT 20040/202 05.05.2022 |CRLA/395/2021 10 C
M. R. 30042/202

4 ROUTRAY 5 05.05.2022 |WP(C)/10118/2022 10 C

5 B SWAIN 30048/202 05.05.2022 |RSA/270/2011 10 U
PRAMOD KUMAR (30049/202

6 NAYAK 5 05.05.2022 |WP(C)/8629/2022 10 C

7 K. S. DAS 20051/202 05.05.2022 |WP(C)/8599/2022 10 C
M. R. 30067/202

8 ROUTRAY 5 05.05.2022 |WP(C)/10115/2022 10 C
M. R. 30068/202

9 ROUTRAY 5 05.05.2022 |WP(C)/10117/2022 10 C
M. R. 30069/202

10 ROUTRAY 5 05.05.2022 |WP(C)/10120/2022 10 C

11 |P.K.MALLICK 30070/202 05.05.2022 |CONTC/2423/2022 10 C
M. R. 30071/202

12 ROUTRAY 5 05.05.2022 |WP(C)/10121/2022 10 C
M. R. 30072/202

13 ROUTRAY 5 05.05.2022 |WP(C)/10126/2022 10 C
M. R. 30073/202

14 ROUTRAY 5 05.05.2022 |WP(C)/10044/2022 10 C

15 |D.K.MOHANTY 30077/202 05.05.2022 |CONTC/2451/2022 10 C
M. R. 30087/202

16 ROUTRAY 5 05.05.2022 |WP(C)/10123/2022 10 C

17 |P. R. PARIDA 30088/202 05.05.2022 |WP(C)/10591/2022 10 C




18 |S. K. RATH 30092/202 05.05.2022 |CONTC/2055/2022 10 C
19 |D.D.MOHANTY 30095/202 05.05.2022 [WP(C)/10701/2022 |10 C
20 |SK. SAMIM 20097/202 05.05.2022 [WP(C)/31718/2011 |10 C
21 |MOHAN BEHERA 20098/202 05.05.2022 |ITA/9/2018 10 C
22 |SK. SAMIM 30099/202 05.05.2022 [WP(C)/31719/2011 |10 C
23 |SK. SAMIM 30100/202 05.05.2022 [WP(C)/31720/2011 |10 C
24 |SK. SAMIM 30101/202 05.05.2022 [WP(C)/31721/2011 |10 c
25 |DILLIP SAMAL 30102/202 05.05.2022 |WA/374/2011 10 C
26 |SK. SAMIM 30103/202 05.05.2022 [WP(C)/31722/2011 |10 c
27 i'K'MOHAPATR 30104/202 05.05.2022 [WA/359/2011 10 c
28 |N C SINHA 30106/202 05.05.2022 |TRP(C)/420/2021 10 C
29 |K.DANG 20107/202 05.05.2022 WP (C)/32492/2021 |10 c
30 |SK. SAMIM 20109/202 05.05.2022 [WP(C)/31223/2011 |10 c
31 ;SEAEAEﬁA 20110/202 05.05.2022 |JCRLA/2/2015 10 c
32 |SK. SAMIM 20111/202 05.05.2022 |WP(C)/31724/2011 |10 C
33 |SK. SAMIM 30112/202 05.05.2022 [WP(C)/31725/2011 |10 c
34 |A K SAHOO 30113/202 05.05.2022 [WP(C)/17777/2012 |10 c
35 |SK. SAMIM 30114/202 05.05.2022 [WP(C)/31726/2011 |10 c
36 |SAMITA PANI 30117/202 05.05.2022 (WP (C)/40682/2021 |10 C
37 |s K MISHRA 30118/202 05.05.2022 [WP(C)/21922/2012 |10 C
38 |SK. SAMIM 30120/202 05.05.2022 [WP(C)/31727/2011 |10 c
39 giﬁ;ﬁJIT 30122/202 05.05.2022 [WP(C)/9053/2022 |10  |C
40 |SK. SAMIM 30123/202 05.05.2022 [WP(C)/31728/2011 |10 C
|41 |SK. SAMIM  |30124/202 |05.05.2022 [WP(C)/31729/2011 |10  |C
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42 |SK. SAMIM 30127/202 05.05.2022 [WP(C)/31730/2011 |10
43 |SK. SAMIM 20128/202 05.05.2022 |WP(C)/31731/2011 |10
44 |sk. saMIM 30129/202 05.05.2022 [WP(C)/31732/2011 |10
45 |B.K. DAS 20130/202 05.05.2022 [WP(C)/10623/2022 |10
46 giggIP KO- 30133/202 05.05.2022 [WP(C)/10783/2022 |10
47 |s. BEHERA 20135/202 05.05.2022 |ABLAPL/13861/2019 |10
48 g;ggéRANJAN 20137/202 05.05.2022 [WP(C)/3665/2008 |10
49 i'N'MOHAPATR 20141/202 05.05.2022 |ABLAPL/14598/2020 |10
50 |J.N. PANDA 30152/202 05.05.2022 |WP(C)/4689/2018 |10
51 iﬁﬁigﬁiH 30153/202 05.05.2022 [WP(C)/14416/2019 |10
52 ;XX?EDU 30162/202 05.05.2022 |CRIMC/2100/2021 |10
53 ﬁéﬁiﬁTY 20169/202 05.05.2022 |CRLMC/329/2021 10
54 |S.DASH 20171/202 05.05.2022 |WP(C)/8504/2022 |10
55 |ROBIN SAHOO 20177/202 05.05.2022 [WP(C)/28006/2021 |10
56 |D.C.DEY 20180/202 05.05.2022 |MACA/256/2019 10
57 |M.R.ROUTRAY 20181/202 05.05.2022 |CRLMC/730/2022 10
58 |S.MOHARANA 30182/202 05.05.2022 |RSA/354/2019 10
59 |KSHITISH 30183/202 05.05.2022 |CRLMC/537/2022 10
60 |D.K.NAIK 30186/202 05.05.2022 |CRLMC/1080/2022 |10
61 ﬁ?g;iiL 20187/202 05.05.2022 |FAO/38/2022 10
62 ;iiiiAS 20189/202 05.05.2022 |CRLMC/399/2022 10
63 |J.M. ROUT 30191/202 05.05.2022 [WP(C)/15349/2010 |5
64 |J.M. ROUT 20192/202 05.05.2022 |WP(C)/15349/2010 |5




65 |L D SAHU 30193/202 05.05.2022 [WP(C)/9671/2016 |5 U
66 |M MISHRA 30194/202 05.05.2022 [WP(C)/32533/2011 |5 U
67 |A PANDA 20195/202 05.05.2022 |CONTC/954/2022 5 U
68 |A PANDA 30196/202 05.05.2022 |CONTC/950/2022 5 U
69 |A PANDA 30197/202 05.05.2022 |CONTC/972/2022 5 U
70 |v.c.sINHA 30198/202 05.05.2022 [WP(C)/23976/2015 |10  |C
71 |A PANDA 2’0199/202 05.05.2022 |CONTC/971/2022 5 U
72 |p. sarancI 20200/202 05.05.2022 [WP(C)/7115/2022 |10  |c
73 |a panDa 20201/202 05.05.2022 |CONTC/970/2022 5 U
74 |n panDa 30203/202 05.05.2022 |CONTC/965/2022 5 U
75 |S K DAS 30204/202 05.05.2022 |FAO/430/2012 5 U
76 |s x Das 20205/202 05.05.2022 |FAO/437/2016 5 U
77 |S K DAS 20206/202 05.05.2022 |WP(C)/26692/2011 |5 U
78 |B K DAS 20207/202 05.05.2022 |WP(C)/15825/2019 |5 U
79 |M DAS 20208/202 05.05.2022 |WP(C)/11782/2013 |5 U
80 |S K SAHOO 30209/202 05.05.2022 [WP(C)/26546/2021 |5 U
81 ﬁéHiéATRA 30210/202 05.05.2022 [WP(C)/14197/2017 |5 U
82 |RAHUL SETHI 20213/202 05.05.2022 BLAPL/465/2021 10 C
83 |BISWAJIT DAS 30215/202 05.05.2022 |CMP/347/2022 10 |c
84 ;ALiiCK 20216/202 05.05.2022 [WP(C)/10370/2022 |10  |C
85 |K. K. NATH 30219/202 05.05.2022 [WP(C)/4642/2022 |10  |C
86 EALiiCK 30220/202 05.05.2022 [WP(C)/10566/2022 |10  |C
87 giggIRANJAN 20221/202 05.05.2022 [WP(C)/6296/2022 |10  |C
88 |P.L. MISHRA [30223/202 [05.05.2022 |WP(C)/41088/2021 |10 [C
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89 |L. D. SAHU 30224/202 05.05.2022 |[WP(C)/10129/2022 |10  C

90 |P. K. SWAIN 30226/202 05.05.2022 WP (C)/8651/2022 10 |[c
PRASANJIT 30229/202

o1 Lot 5 05.05.2022 WP (C)/8105/2022 10 |c

92 |L. D. PANDA 20230/202 05.05.2022 WP (C)/9553/2022 10 [
PABITRA

93 |KUMAR 20231/202 05.05.2022 |CONTC/7811/2021 |10  C
MOHANTY

94 |L. D. SAHU 20234/202 05.05.2022 |CONTC/2836/2022 10 |c

95 |P.R. PARIDA 20235/202 05.05.2022 |BLAPL/8341/2021 |10  C
R. K. 30236/202

96 | AHABHOT 5 05.05.2022 |CMP/16/2022 10 [

97 |P K DAS 30240/202 05.05.2022 |BLAPL/1073/2022 5 U
R. K. 30241/202

98 | anHOT 5 05.05.2022 |CRLA/582/2019 10 |[c

99 |MANAS PATI 20250/202 05.05.2022 |[WP(C)/1206/2020 |10  C

100 R C BHOI 20253/202 05.05.2022 WP (C)/22803/2021 |5 U

101 [D. K. SAHU 20256/202 05.05.2022 |CONTC/2759/2022 0 [

102 |S K SAHOO 20257/202 05.05.2022 WP (C)/3739/2022 5 U
P. K. 30258/202

103 |0 Ty 5 05.05.2022 |ABLAPL/6097/2019 |10  C

104 |S K SAHOO 30259/202 05.05.2022 WP (C)/24157/2021 |5 U

105 |S K SAHOO 30261/202 05.05.2022 WP (C)/24153/2021 |5 U

106 A K ROUT 30265/202 05.05.2022 |CONTC/1333/2019 |5 U
RABINDRA

107 [KUMAR 30268/202 05.05.2022 WP (C)/8756/2022 10 [c
PATNAIK
RABINDRA

108 [KUMAR 30274/202 05.05.2022 WP (C)/8755/2022 10 [
PATNAIK

109 M.R. MALLA 30276/202 05.05.2022 WP (C)/9984/2022 10 [c

1110 [P. K. PARIDA |[30277/202 [05.05.2022 |CONTC(CPC)/263/201 |10  |C




| 2 2
111 /S K SAHOO 30279/202 05.05.2022 |WP(C)/24151/2021 |5
112 ggﬁggiRA 20280/202 05.05.2022 |CONTC (CP)/250/2017 |10
113 |S K SAHOO 20281/202 05.05.2022 [WP(C)/26547/2021 |5
114 |B K BEHERA 30283/202 05.05.2022 [WP(C)/22922/2017 |5
115 M NAYAK 30285/202 05.05.2022 |WP(C)/31986/2011 |2
116 M NAYAK 20287/202 05.05.2022 [WP(C)/11953/2016 |2
117 M NAYAK 20290/202 05.05.2022 [WP(C)/11953/2016 |2
118 |B MOHARANA 20291/202 05.05.2022 [WP(C)/21638/2019 |5
119 g;;;iSH . 30292/202 05.05.2022 |BLAPL/2695/2022 |10
120 S C PANDA 30294/202 05.05.2022 |CRLMC/2739/2021 |5
121 |R C BHOT 30297/202 05.05.2022 [WP(C)/41946/2021 |5
122 ﬁéHiéATRA 20298/202 05.05.2022 |CRLA/187/2021 10
123 |0 R NAYAK 20299/202 05.05.2022 [WP(C)/23645/2020 |5
124 D K JENA 20301/202 05.05.2022 [WP(C)/21104/2015 |1
125 D K JENA 20303/202 05.05.2022 |[WP(C)/14511/2020 |1
126 |7 P KAR 20304/202 05.05.2022 |[WP(C)/8571/2020 |2
127 |A K ROUT 30307/202 05.05.2022 |CONTC/1333/2019 |10
128 |B MOHAPATRA 30310/202 05.05.2022 |WPC (OAC)/2832/2012 |5
129 |B MOHAPATRA 30312/202 05.05.2022 [WPC (OAC) /2714/2012 |5
130 |R.K.MOHANTY 20313/202 05.05.2022 |BLAPL/1998/2022 |10
131 |B K PANDA 20318/202 05.05.2022 |0JC/3200/1998 10
132 M R SAHOO 30322/202 05.05.2022 |WPC (OAC)/2594/2013 |5
133 |B BEHERA 20324/202 05.05.2022 |ABLAPL/14185/2020 |5




134 M. NAYAK 30325/202 05.05.2022 |BLAPL/2714/2022 10 C
135 D P MISHRA 20326/202 05.05.2022 |WP(C)/11555/2008 |2 0
136 M R BARIK 20328/202 05.05.2022 |WP(C)/5114/2022 5 U
137 M R BARIK 20330/202 05.05.2022 |WP(C)/5114/2022 5 U
138 M R BARIK 30332/202 05.05.2022 |CRLMC/300/2011 5 U
139 [P K NAYAK 30333/202 05.05.2022 |WP(C)/14762/2007 |4 U
140 R N NAYAK 30334/202 05.05.2022 |WP(C)/10633/2018 |5 U
141 R N NAYAK 30336/202 05.05.2022 |WP(C)/28906/2013 |5 U
142 |A.K.SARANGI 30337/202 05.05.2022 |BLAPL/1820/2022 10 C
143 |S S BISWAL 30339/202 05.05.2022 |RSA/427/2011 5 U
144 |G R PATRA 30340/202 05.05.2022 |0JC/605/1991 5 U
145 giiégJAN 20342/202 05.05.2022 |BLAPL/3173/2022 |10  |C
146 D. K. PANDA 20343/202 05.05.2022 |BLAPL/3171/2022 10 C
147 ﬁégggTiUMAR 20344/202 05.05.2022 |BLAPL/3176/2022 |10  |C
148 K. B. MISHRA 20347/202 05.05.2022 |WP(C)/31526/2021 |5 U
149 |C. K. ROUT 30349/202 05.05.2022 |WP(C)/9578/2022 10 C
150 M. R. SAHOO 30352/202 05.05.2022 |CRLMC/1042/2022 10 C
151 |B. MAHALI 20354/202 05.05.2022 |MACA/431/2020 10 C
152 |SARAT SWAIN 30355/202 05.05.2022 |MACA/431/2020 10 C
153 A. K. BARIK 30356/202 05.05.2022 |MACA/309/2020 10 C
154 P.K. LENKA 30357/202 05.05.2022 |MACA/309/2020 10 C
155 |B. MAHALI 30358/202 05.05.2022 |MACA/253/2020 10 C
156 |G. JAYASINGH 20359/202 05.05.2022 |MACA/253/2020 10 C
1157 |[s. D. JENA  [30362/202 [05.05.2022 |MACA/181/2020 10 [c
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158 EALiiCK 30363/202 05.05.2022 |CRLMC/87/2022 10
159 [P. K. NAYAK 30364/202 05.05.2022 [WPC (OAC) /3046/2014 |10
160 [R. C. ROUT 20365/202 05.05.2022 [WPC (OAC) /3427/2014 |10
161 |R.K. BARIK 20366/202 05.05.2022 |cMP/194/2021 10
162 |[R. C. ROUT 30367/202 05.05.2022 [WPC (OAC)/3555/2014 |10
163 |R. C. ROUT 30368/202 05.05.2022 [WPC (OAC) /1753/2014 |10
164 ﬁgggggiH 20369/202 05.05.2022 |CMP/328/2020 10
165 |R. C. ROUT 20370/202 05.05.2022 [WPC (OAC) /1757/2014 |10
166 [R. C. ROUT 30371/202 05.05.2022 |WPC (OAC)/1766/2014 |10
167 [R. C. ROUT 30372/202 05.05.2022 |WPC (OAC)/2601/2014 |10
168 |S . MOHARANA 30373/202 05.05.2022 |cMP/348/2022 10
169 |[R. C. ROUT 20374/202 05.05.2022 |WPC (OAC)/3428/2014 |10
170 EE;;?iJIT 20375/202 05.05.2022 |CMP/358/2022 10
171 |[R. C. ROUT 20376/202 05.05.2022 [WPC (OAC) /4011/2014 |10
172 |[R. C. ROUT 20377/202 05.05.2022 [WPC (OAC) /4014/2014 |10
173 [R.k.MaHABHOT 203787202 155 05,2022  |cMp/355/2022 10
174 |R. C. ROUT 30379/202 05.05.2022 [WPC (OAC) /3553/2014 |10
175 iATgﬁAIK 30380/202 05.05.2022 |MACA/982/2009 10
176 |C. R. NAYAK 30381/202 05.05.2022 |MACA/982/2009 10
177 |J.P.KAR 30382/202 05.05.2022 |CMP/365/2022 10
178 |J. SAHOO 30383/202 05.05.2022 [WP(C)/40389/2021 |10
179 |P.K. LENKA 30384/202 05.05.2022 |MACA/820/2007 10
180 |S. BISWAL 20385/202 05.05.2022 |MACA/249/2018 10




181 |S.MOHARANA 30386/202 05.05.2022 |CMP/531/2021 10 C
182 |S. K. SAHOO 20387/202 05.05.2022 |MACA/42/2018 10 C
183 R. K. OJHA 30388/202 05.05.2022 |FAO/77/2019 10 C
P. C. 30389/202
184 [0l S 05.05.2022 |FAO/77/2019 10 C
185 |[P.K. LENKA 30390/202 05.05.2022 |MACA/469/2016 10 C
186 |A. K. JENA 30391/202 05.05.2022 |MACA/469/2016 10 C
187 |S.K.BEHERA 20392/202 05.05.2022 |WP(C)/8995/2020 10 C
188 |A. K. JENA 30393/202 05.05.2022 |MACA/469/2016 10 C
189 |S. DASH 30394/202 05.05.2022 |MACA/1387/2015 10 C
P. K. 30395/202
190 | iy 5 05.05.2022 |MACA/1387/2015 10 C
191 R. C. ROUT 30396/202 05.05.2022 |WPC (OAC)/4012/2014 |10 C
192 R. C. ROUT 20397/202 05.05.2022 |WPC (OAC)/4013/2014 |10 C
193 R. C. ROUT 20398/202 05.05.2022 |WPC (OAC)/4016/2014 |10 C
194 |P. C. DAS 20399/202 05.05.2022 |WPC (OAC)/4140/2014 |10 C
195 |S. K. PARIDA 20400/202 05.05.2022 |WPC (OAC)/915/2012 |10 C
196 P. K. MISHRA 30401/202 05.05.2022 |MACA/628/2016 10 C
197 |S. K. SAHOO 30402/202 05.05.2022 |MACA/628/2016 10 C
108 [S- K- 30403/202 |55 05 2022  |MACA/628/2016 10 C
BHANJADEO 2
199 |S. K. SAHOO 30404/202 05.05.2022 |MACA/628/2016 10 C
M/S PITAMBAR |30411/202
200 | o voa 5 05.05.2022 |CONTC/2107/2022 10 C
DEBENDRA 30412/202
201 [poneea 2 05.05.2022 |CONTC/6213/2021 10 C
202 |SENJAY KUMAR |30415/202 4o oo 500 lwp(c)/7023/2016 |10 c
SAHU 2
203 |H.K.MALLICK 20416/202 05.05.2022 |WP(C)/1837/2018 10 C
204 [P.K. LENKA |30417/202 |05.05.2022 |WP(C)/9882/2022 |10  |C
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205 [p. K. SAHOO 30418/202 05.05.2022 |WP(C)/8712/2022 |10
206 |T. SAHOO 20419/202 05.05.2022 |CONTC/3891/2021 |10
207 |C.K.NAYAK 30420/202 05.05.2022 [WP(C)/12247/2015 |10
208 igiféi?K 20421/202 05.05.2022 |CRLREV/146/2022 |10
209 B. N. SAHU 30422/202 05.05.2022 [WP(C)/10528/2022 |10
210 M. NAYAK 20423/202 05.05.2022 [WP(C)/10626/2016 |10
211 |P. N. NAYAK 20424/202 05.05.2022 [WP(C)/10626/2016 |10
212 EE?;?iJIT 20425/202 05.05.2022 [WP(C)/10626/2016 |10
213 |R.CH.ROUT 30426/202 05.05.2022 [WPC (OAC)/4083/2014 |10
214 |A.K.SAHOO 30427/202 05.05.2022 [WP(C)/18953/2015 |10
215 ;é?gigﬁA 30428/202 05.05.2022 [WP(C)/29192/2011 |10
216 |P K PATRA 20430/202 05.05.2022 |[WP(C)/38812/2021 |10
217 |S GARTIA 20431/202 05.05.2022 |ABLAPL/319/2022 |5
218 |M R BARIK 20433/202 05.05.2022 |WP(C)/14702/2008 |5
219 |S.K.MOHANTY 20434/202 05.05.2022 [WP(C)/18774/2021 |5
220 |s K DaS 20435/202 05.05.2022 [WP(C)/16916/2012 |5
221 |p.K.LENKA 30436/202 05.05.2022 |MACA/820/2007 10
222 |v BARAL 30437/202 05.05.2022 |SA/141/1995 5
223 |M K MOHANTY 30439/202 05.05.2022 [WP(C)/11426/2022 |10
224 |S GARDIA 20441/202 05.05.2022 |cMP/517/2021 5
225 |S GARDIA 20442/202 05.05.2022 |ITA/53/2017 5
226 |S GARDIA 30443/202 05.05.2022 |BLAPL/1905/2022 |5
227 |s GARDIA 20444/202 05.05.2022 |WP(C)/2475/2020 |5




228 |S K SAHU 30445/202 05.05.2022 |WP(C)/881/2007 5
229 gﬁﬁgﬁgﬁ? 20446/202 05.05.2022 |WPC(OAC) /322/2014 |5
230 |A K SAHOO 20447/202 05.05.2022 |ABLAPL/7077/2020 |5
231 |P NAYAK 20448/202 05.05.2022 |0JC/8789/2001 5
232 |P NAYAK 20449/202 05.05.2022 |FA/283/1993 5
233 |S BARIK 30450/202 05.05.2022 |CRLMC/2100/2021 5
234 |S BARIK 20451/202 05.05.2022 |WP(C)/17008/2019 |5
235 |S BARIK 30453/202 05.05.2022 |ABLAPL/413/2017 5
236 M DAS 30454/202 05.05.2022 |WP(C)/4820/2022 5
237 |P.C. MOHANTY 30455/202 05.05.2022 |WP(C)/6853/2008 5
238 |P K ROUTRAY 30456/202 05.05.2022 |WP(C)/4240/2022 5
239 |S K SINGH 20457/202 05.05.2022 |WP(C)/13178/2016 |5
240 |S K SINGH 20458/202 05.05.2022 |WP(C)/11915/2021 |5
241 |S K SINGH 20459/202 05.05.2022 |ABLAPL/656/2020 5
242 |R K BISOI 20460/202 05.05.2022 |CRLMP/35/2022 5
243 |R K BISOI 30461/202 05.05.2022 |CRLMP/35/2022 5
244 |P K SWAIN 30462/202 05.05.2022 |WP(C)/546/2017 5
245 |N SAHOO 20463/202 05.05.2022 |WP(C)/25197/2019 |5
246 ;OEAPATRA 30464/202 05.05.2022 |SA/294/1998 5
247 |A ROUL 30465/202 05.05.2022 |WP(C)/3613/2010 5
| | ITotal 2051

NIC




